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(v) OBSERVANCE .. OF HOLIDAY ON

BIRTHDAY OF DR, B. R AMBPDKAR

SHRI S. S, LAL (Bayana): er
under Rule 377 I want to raise 3 matter
of urgent public importance. That a
holiday be declared on the 14th .of
April every year since it is the birth-
day of Baba Sahib Ambedkar ji, What
he has done for the down-trodden in
the country and how he is adorned by
these people need no emphasis. Holi-
days on the birthdays of all great peo-
vle and saints but Baba Sahib, have
been declared and is a. practice with
the Government of India. Baba Sahib
has a following no less than any other
great man of his time and stature.

(vi) REPORTED SCARCITY OF FURNANCE
OIL BOMBAY REGIQN

SHRI S. R, DAMANI (Sholapur):
Sir, under Rule 377 I want to raise a
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matter of urgent public importance. I
would like to dray the attention
the Minister and the House tows _
the acute scarcity of the furnace oil
for the last three weeks. Most of
the industries in various parts cf the
country, particularly Bombay region,
are ‘using furnace oil as fuel. Some
of the major industries like textiles,
fertiliser, chemicals, etc." are having
stocks ‘just sufficient = for hand-to-
mouth. They have been waiting daily:
at the offices of the stockists anxious-
ly for their supplies. The present
position is such even one day delay
in the supplies may cause the
stoppage of the wheels -of the indus-
tries. Thus there will be a heavy loss
of production, besides shortages, ldy-
offs, interrupted employment, ete. Il
hope the hon’ble Minister m1ght e
aware of this critical situation. There-}
fore, Sir, I request the hon’ble Minis-
ter to clarify the position. :

SHRI VASANT SATHE (Akola):
Sir, for how many days still I have to
wait for the reply.

MR. SPEAKER: He has sent the
reply. A copy has been sent to me,

SHRI VASANT SATHE: Let me see
the copy. = (Interruptions)

SHRI PURNANARAYAN SINHA
(Tezpur): Sir, T have given notice
under Rules 377 and 193 in respect of
Assam. There is shortage of wheat,
rice, coal and cement. Trains are not
moving. I shall start satyagraha from
12 noon tomorrow if my matter is not
allowed to be moved. (Interruptions)

SHRI RAJ KRISHNA DAWN (Bur-
dwan): Sir, I have also given notice
under Rule 377 in respect of =~ West
Bengal plunged into - completo dark-
/ness for want of electricity, kercsene,
oil ang coal resulting in great resent-
ment in the minds of the benple of
West -Bengal. . 4

‘MR, SPEAKER: T will give you per-
mission tomorrow.. -

(Interruptions)
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| SHR) PURNANARAYAN SINHA:
I have ‘given notice meral times.

‘MR, SPEAKER 8‘hm are hrge
aumber of notices which are being

given ' by hon. Members. Assam.. is
also one af them, .
Now, Shri Kundu,
" 12.16 hrs.
DEMANDS FOR GRANTS, 1979-80-—

contd.
MINISTRY OF EXTERNAL AFFAIRS——cONtd,

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): Mr.
Speaker, Sir, the other day I was
speaking about ‘foreign publicity and
Y said that there is a great scope for
further revamping of our foreign pub-
licity and in this. job we are already
in,

Now, coming to another aspect,
namely passport, I would like to give
certain information to the hon. House.
Since the new Goverament came into
being, demand has been made fre-
qguently that we must liberalise the
procedure of issuing passports. We
Jimmediately jumped into thiy work
and I am glad to say that due to the
liberal -policy that we have introduced
#n regard to-this, the issue of passports
Jhave increased from 3.33 lakhs in 1974
%o 12,18 lakhg in 1878, And during
these years—ang practically within
last and this year—we have opened
- five mey passport effices in ‘Bangalore,
Kozhikode, Jaipur, Bhopal, and Bhu-
Jbaneshwar, We will also open short-
Ay -anether 5 passport.offices  at Patna,
Gauhati, . Jullander, :Srinagar and
Simla; - Sir, hon, Members also desired
* that ‘the certification of the passport
‘should . alsp -be.done by MLAs -and
‘MLCs. They demanded that the pro-
wredure should be:streamlined and
MEAe and MLCy: ‘should ‘be’ avthori-
- sod 1o do certificdtion. “We heie wiso

wictended thiat poiver to MLAS “ahd
'm

CHAITRA 12, 1801 (SAKA)

- politan -Council,

- regard to passports.

e tom%%hammmts.'
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and also to the Members-of the Métro-
‘We are also still
thinking awbat further we can do to
improve -the 'vavioug procedures -in
One. of them . is
in regard to bringing out passport
application forms in the regional lan-
guages. We have decided to bring out
passport forms ‘in 11 regional Jangua-
ges in addition to Hindi and English.

Sir, we committed ourselves in this
House that we will try to open one
passport office in each State to the
extent possible, We ‘are trying our
best to see how far we can reach that
target.

-

Having said that about passports
now I wil] take the hon. Members to
the Arabian countries, Now, this
voyage will not be to-enjoy the sturjes
of exploits of Sindbad the Sailor or
the episode of Alibaba and the Forty
Thieves, but to tell hon. Members, how
much we are trying our best to fulfill
the desires of the Muslims of this
country to make Haj pilgrimage to
Jeddah in Saudi Arabia. Since the
new Government came into being, we
have introduceq various reforms. We
have done our best tp straamling this
procedure of selection of Haj pilgri-
mage. As a matter of fact last year
we granted 20,000 people -foreign ex-
change which ig definitely a much
better number than what was done
earlier. And in this year also we are
trying to give the concession which

-has been given to them last time. ‘We

had decided ‘that pilgrims by Moghu!
line ships may be charged Rs, 1900 ac
returnfare. Bill the Moghul lines
wanted ‘much more but we are giving
a subsidy of about ‘Rs. 1 crore to the
Moghul Lines 5o that one of the noblest
desires of ‘the muslims, particidarly
the poorer muslims, woulg be fuifiiled.

In 1977, the pilgiims had to pay an
amount of ‘Rs. 4852 ag return fare for
the charter fHjtts; in 1978 we reduced
this to Rsi'3830. “This has, given a big

" relief for the Muslitng who want to do

Haj “pligrimage by chartered ights,
This year, we have been trying {0 have
the' suthe m\fiﬁon, ‘but unfort ntely. _



